
NATIONAL COMP LAW TRIBUNAL
MUMBAI BENCH, MUMBA]

4h

CORAM: Present:

C.S.A. No. 895lIMAH) l2Ol7

SHRI B S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALI.A.SENAPATHY
MEMBER (T)

ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPAI.IY t.AW TRIBUNAI ON 07,12,2017

NAME oF THE PARIIES: Shashwat Realty Developer Pvt. Ltd.

SECTIoN OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 23O to 232 of the Companies Act, 2013.

S. No. NAME DESIGNATION SIGNATURE

ORDER

CS,q No. 89s230-232/N

CSA No. 895/230-232/NCLT/MB/MAH/2017

None present.

In the interest of justice, list this matter on 17.01.2018

sd/-
a: sd/-

B.S.V. PRAKASH KI,l!{AR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)


